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Workers Laid off in 1972-73 due to
Closure of Factories following Power
Crisis

*74. DR. RANEN SEN:
SHRI CHIRANJIB JHA:

Will the Minister of LABOUR
be pleased to state:

(a) the number of workers laid of
during 1972-73 due to the closure of
factories following power crisis; and

(b) whether Government are consi-
dering any proposal to amend the
Industrial Disputes Act for increas-
ing the lay-off compensation?

THE MINISTER OF LABOUR
(SHRI RAGHUNATHA REDDY):
(a) A statement which summarises
the available information about the
number of workers laid off during
1972-73 due to the closure of factories
arising from power shortages is laid
on the Table of the House. [Placed
in Library. See No,K LTs8038/74].

(b) The question of amending the
lay-off provisions of the Industrial
Disputes Act, 1947, is under Govern-
ment’s consideration.
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Commigsioning of Vijayanagar Steel
Plant in Karnataka

*76. SHRI K. MALLANNA.
SHRI K. LAKKAPPA:

Will the Minister of STEEL AND
MINES be pleased to state:

(a) the estimated cost of Vijaya-
nagar Steel Plant in Karnataka;

(b) the estimated production of
steel from the Plant ang by when it
is fo be commissioned;

(c) the amount of money spent,
whether the Plant was alloweg to
import key items and the progress so
far made; and

(d) the allotment of funds made
for the Plant in the Fifth Five Year
Plany
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THE MINISTER OF STEEL AND
MINES (BHRI K. D. MALAVIYA)
(a) The estimated total ecapital out-
lay on the Vijayanagar Steel Plant
(on the basis of 1872 prices) iz ahout
Rs. B854 crores.

(b) The plant is propimed to  be
designed for a capacity of about 8:35
million tonnes of liquid steel, to be
processed into 2.310 million tonnes of
hot rolled strips and 0.655 million
tonnes of hillets. The plant is likely
to be commissioned during the Sixth
Five Year Plan period,

(c) The expenditure on the project
up to the end of 1973-74 was about
Rs. 1.44 crores.

The Steel Authority of India Ltd.
are taking action for the preparation
of the Detaile§ Project Report.
Meanwhile, land acquisition work
and studies for the development of
infrastructure facilities are in pro-
gress, No items of plant and equip-
ment have been ordered as this ques-
tion will come up for consideration
only after the Detailed Project Report
is received and scrutiniseq and a view
is taken on the phasing of implemen-
tation of the works.

(d) In the draft Fifth Five Year
Plan, which is yet to be finalised a
provision of Rs. 125 chores has been
proposed for this project.

National Wage Policy
*77. SHRI BANAMALI BABU:

Will  the Minisler of LABOUR
be pleased to state:

(a) whether Government propose
to evolve a national minimum wage
policy for the entire working class
covering the industrial as well as
agricultural workers; and

t(b) if so, the salient features there-
of?

THE MINISTER OF LABOUR
(SHRI RAGHUNATHA REDDY): (a)
and (b): There is yet no proposal for
evolving a  national mingmum wage
for the entire working class.





